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DETENTION AND RELEASE OF A MEMBER

The following message addressed to the Hon'ble Speaker,
Delhi Vvidhan Sabha was recelived from the 5.H.0., Vikas Furi,
New Delhi on 06.07.1998 :=

L I have the honour to inform you that

Shri Mukesh Sharma, Hon'ble Member of Legislative
Assembly, Delhi alongwith his supporters was
detained under section 65 of Delhi Police Act, 1978
for disobeying the lawful directions of Police £rom
Police Station, Vikas Puri, New Delhi at 12.30 P.Me
on 05,07.1998., °

He alongwith his supporters was released at
12.40 P.M. on the same day 1.2.05,07.1998."

P.N. GUPTA
SECRETARY



